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[Shri Ganesh Ghosh]

mischevous influence of the RSS and peace
is established in the University ?

DR. V. K. R. V. RAO: I find it
difficult to know what questions the hon.
Member has ssked becasuse he is accom-
panying his questions with a series of
ablter dicta #nd observations on the Edu-
cation Minister, T know that the Gajendra-
gndkar Commission has recommended that
this building should be got vacated and it
should be demolished. But action can be
taken by the University authorities only
after the building is first vacated. That
they are trying to get it done. After it was
vacated, then the question can be taken wup
as to what should be done later on.

Regarding Mr. Anjani Kumar Sinha, 1
would like tn take this opportunity to say
that 1 do not know whether he is a card-
holding Communist or not. I do not know
what cardholding Members of Communist

Party arc. 1 have no information at all
(Imterruptions.

AN HON. MEMBER :
mentary Committee go into it.

Let a Parlia-

DR.V.K.R. Y. RAO: 1 must also
know how to get that information.

Regarding the final point which the hon.
Member bhas raised that teachers must
establish human contact with the students
and the Education Minister should give a
directive, the Education Minister has no
busincsss to  give directions to the Vice-
Chancellors. They know their jobs. The
report of the Commission has been given
to the Vice-Chancellor and to the Members
of the University. 1 koow Shri Shrimali
is trying his best to establish a good atmos-
phere in the University,. I can tell the
House that on my part I have taken special
action. We sent a special team to the
Bauaras Hindu University to look into the
various difficulties of the Students in regard
to their welfare and amenities. A large
special sum has been granted by the Univer-
sity Grants Commission to the Banaras
Hindu University so that the physical facili-
ties of the student community can be
increased. 1 do hope that the necessary
rood relaticnship will bs established between
the teachers and the students,
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MR. SPEAKER :
L. N. Mishra,

Next item—Mr.

SHRI HEM BARUA |Manglldai) . Sir,
before you pass on to the next item, I want
to submit that 1 have submitted an  adjourn-
ment motion abou' the violence in West
Bengal. The Marxists”have asked the people
to keep ‘their lathis ready and spears sharp’
(Intereuptions)  The West Bengnl Govern-
ment have not taken any step, Sir.

Mt AT wTAEW  (Frad-afa) o
qEAE WZIEA, 7 oF vHe Fo arfed &
faars o fatmrfase @1 ga@ S
ar...(zmEuE). .

Wenst HZITW - a7 T AT £, AT AT
Je ZAT AMEn ... (mawA) ...

Wt AR weATSiA a7 fazrfawre
F1 weara faum 2., (zaaymE) ...

WY Ard ar (FAWTYT) ;0 ATA FAT
Tal, g |ATAZT |...(maum)...

Al AT ST 0 fagrfaaTe
FT 9#A19 fzar ar 7. (smawm) .

St A SIS AT fauarfaaT
® A5T AT 0 Z47 7, (vqwwm)

SHRI SAMAR GUHA (Contai) : It is
up to the Home Minisier to make a state-
ment.  (Juierruprions)

MR, SPEAKER : Shri L. N. Mishra.

AN HON. MEMBER : Calling Atten-
tion Motion on West Bengal should be
discussed here, It is a very serious matter,

13 16 hrs.

PAPERS LAID ON THE TABLE
Annual Report ctc. of the Bharat
Elccironics Lid. Bangalore

THE MINISTER OF STATE IN THE
MINISTRY OF DFFENCF (SHRI L. N.
MISHRA): 1 beg to lay on the Table a
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copy of the Annual Report (Hindi and
English versions) »f the Bharat Electronics
Limited, Bangalore, for the ycar 1967.69
along with the Audited Accounts and the
comments of the Comptroller and Auditor
General thereon, under sub.section (1) of
section 612A of the Companies Act, 19066,
[Placed in (tbrary  See No. LT-2912:70).

Notlticution Uader Customs Act

THE MINISTER OF STATE IN TUE
MINISTRY OF FINANCE (SHRI P. C.
SETHI): 1 beg to lav on the Table a copy
each of the foliowing Noufications (Hindi
and English versions) under section 159 of
the Customs Act, 1962

(i) G.S5.R. 322 published in Gazelte
of India dated the 1st March,
1970.

{ii) G.S R. 323 published in Gazette
of India dated the Ist March,
1970.

(i) G S.R. 324 published in Gazelte
of India dated the 1Ist March,
1470,

(ivi G S.R. 325 published in Gazette

of Indin dated the Is1 March,

1970,

G.S.R. 326 published in Gazette

of India dated the 1st March,

1970.

{vi} G.S.R 327 published in Garsetie
of India dated the 1st March,
1970.

(vii) G S.R. 328 published in Gazette
ot India dated the Ist March,
1970,

(viti) G S.R 329 published in Gazelle
of India dated the [Ist March,
1970.

(ix) G.S5.R. 330 published in Gazelie
of India dated the Ist March,
1970
G.S.R. 331 published in Gazette
of India dated the 1st March,
1970.

(xi) G.S R. 332 published in Gazette
of India dated the Jst March,
1970.

(xii) G.S.R 333 published in Gazette
of India dated the Ist March,
1970.
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(xiii) G.S.R. 334 published in Gazette
of lndia dated the 1st March,
1970,

(xiv) G.S.R. 335 published in Gazette
of India dated the Ist March,
1970.

levi G.S.R. 336 published in Gazette
of India dated the 2nd March,

1970. | Pigcea in Lib ary. Sae
No. LT-2913/70]

Report of Laud Acquisition Review
Commitice

THE M:NISTER OF STATE IN THE
MINISTRY OF FOOD, AGRI( ULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI  ANNASAHIB
SHINDE): 1begto lay on the Table a
a copy of the Report o! e Land Acquisi-
tion - Review Committe: on the Land
Acquisition Act, 189, | Pigced in Library.
See No. LT-2915/70).

Notification Under Industries (Develop-
ment Regulation Act 19581

difie muTEmTT ¥ gq-ae
(=t Tw W) : yorm AP, F gunr
(favra 7 fafqama) fafraq, 1951
F arT 187 71 I1arer (2) ¥ s,
garg  feafam, T i
ot fafers mfesir (verre), &
YT & AT F yfag=ar w=ar vwo Yo
835 (feft 77 ol worear) #t o
gft - 97 ™A g, A fraw 28
e, 1970 & ¥7A & AT F qwr-
ferr {Q’ oY | (Placed in Library. See No
LT—2914/70)

13.17 brs.
COMMITTEE ON PRIVATE MEMBEFRS'
BILLS AND RESOLUTIONS

Fifty-nloth Report

SHRI SWELL (Autonomous Districts) :
Sir, I beg to present the Fifty-ninth Report
of the Committee on Private Members® Rill
and Resolutions.



